n-.:mn. &f India thmugh thre
gf  Communication, Beparhmm
Ehawﬁn; Sansad Marg, New Delhd
2.  Senior Superintendent of Post Off
S.  Senior Post Master, Aligarh
Aligarh-202001. : K St
4 Post Master, Hathras MDG, District Hﬁt}mﬁ_ﬁ’ -'
5 Post Master SPM Besswan hligarﬁ; ‘ |

Aligarh.
: | mnee o « RESPONdent s
ORDER -
Heard Sri WVishal Agrawal, learned counsel for the ?ﬁ“f
applicant on this Original Application. f/g

The applicant is aggrieved of his transfer datf'—.:-cir
19.12.2006 by which he has been tranaferred frem
Hathras MDG to Beswan, Aligarh. It is stated that he

ecelved this transfer order in the month aof Jan uary
2007. The main grounds taken for assailing the
1ch transfer could not have
bean effected in hﬁd“&ﬁ:ademi: Session, as the

N
applicant’ s, achool going childran are getting
g

education in Hathras and alsec eon the. ground that his Vit
vife ls Assistant Teacher at Hathras and so he should
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nave bsen allowed to tremain with his family =at »
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